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Adoption of International Drinking Water
Supply and Sanitation Decade Scheme

72. SHRI CHITTA BASU: Will the
Minister of WORKS AND HOUSING
be pleased to state:

(a) whether Government have adopted
the scheme for the International Drinking
Water Supply and Sanitation Decade dec-
lared by the UN.O.;

(b) if so, whether detailed programme
hag since been worked out;

(c) the progress of implementation
(State-wise); and

(d) financial assistance offered to the
Staets by the Centre?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND WORKS
AND HOUSING (SHRI BUTA SINGH):
(a) and (b). As a member of the United
Nations, India is a party to the Resolution
on the International Drinking Water Sup-
ply and Sanitation Decade adopted by the
United Nations. Plans and programmes in
the water supply and sanitation sector are
to be accelerated during the Decade. The
Decade in India was launched in April,
1981 and would end in March, 1991. The
Plans and programmes for the decade are
part of the 6th Plan and will also from
part of the 7th Five Year Plan and the
first year of the Eighth Five Year Plan, A
beginning has been made by stepping up
the outlay for the water gupply and sani-
tation sector considerably in the 6th Plan
to Rs. 3922.02 crores compared to Rs.
1030.68 crores in the Fifth Plan (1974—
79). High priority has been given in the
6th Plan for the programme to provide
safe drinking water to identified problem
villages.

(¢) and (d). As water supply and sani-
tation is a State subject, the programmes
have to be implemented by the State Gov-
ernments which have already taken note
of the United Nation’s Resolution and the
pneed to accelerate their plans and prog-
rammes in the sector. The bulk of the 6th
Plan outlay for the sector ig also in the
States Plans. However, there is an »>utlay
of Rs. 600 crores in the Centrally spon-





